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STATEMENT SHOWING INSTITUTION, DISPOSAL AND PENDENCY
(WRIT, CIVIL & CRIMINAL MAIN CASES) AT THE END MONTH OF JUNE 2019
.| Restored Transfer
st Cature orpns |IeCRe0s| "Cones”| SN0 | ot | Dlposs | Cateti | RO | ot Pendancy
No. o ;2 ';!:) 19 (fresh the Cases/Con Inst;j:ution Casesfcon Court/Trib| Month Disposal as on
- cases) month vert Cases vert cases vnals 30.06.2019
MAIN CIVIL CASES
1 WP 147 0 4 4 143
2 |WA 404 25 25 1 39 40 389
3 lwPC 4954 241 1 2481 179 181 5021
4 |WPL 1012 12 12 5| 5 1019
5 IWPS 11521 625 2 627 3 529 532 11616
6 |WPT 429 10 10 12 12 427
7 [WPCR 1004 42 42 2 21 23 1023
8 [WPPIL 64 9 1 10 1 10 11 63
9 jwp 227 1086 63 63 39 39 1110
10 [WPHC 3 4 4 2 2 5
A [TOTAL (1 to 10) 20624 1031 10 0 1041 7 840 849 20816
1 |FA 2955 37 6 43 2 39 41 2957
2 jFAM 764 33 2 35 7 7 792
3 15A 6012 45 2 a7 2 26 28 6031
4 |IMA 305 11 ' 11 4 4 312
5 {MAC 6724 159 11 170 1 124 125 6769
6 |CR 249 5 5 7 7 247
7 IMCC 427 87 87 70 70 444
8 |COMP APPEAL 4 [+ 0 4
9 |COMP PET 18 0 ] 18
10 |EP 8 ‘ 0 o 8
111{TPC 63| 5 5 2 2 66| -
12 [CONC 0 0 0 0
13 |CONT 763 54 54 a7 47 770
14 |ITR 3 0 ] 3
15 ITA 4 0 1] 4
16 |CEA 0 o ] 0
17 |CER 0 0 0 0
18 |ARBA 132 3 3 1 1 134
19 |ARBAP 6 1 1 2 1 1 7
20 IARBR 26 7 7 1 2 3 30
21 |TAXC 140 ] 30 30 110
22 IREVP 161 8 8 B 8 161
B |[TOTAL (1 to 22) 18764 455 22 0 417 6 368 374 18867
TOTAL {A+B) 39388 1486 32 o 1518 i3 1208 1223 39683
MAIN CRIMINAL CASES

1 |CRREF 5 0 0 5
2 |CRA 14151 136 i 137 1 31 32 14256
3 |CRR 4864 86 5 91 7 62 a9 4886
4 |[MCRC 690 591 591 414 414 867
5 IMCRCA u/s 438 CrPC 217 170 170 109 109 278
-6 CONTR 8 : 0 1 1 7
7 |[CRMP 3008 205 205 4 192 196 3017
8 |TPCR 11 2 2 0 13
9 |ACQA 2235 51 51 _ 6 6 2280
C |TOTAL={1t0 9) 25189 1241 6 0 1247 13 814 827 25609
GRAND TOTAL(A+B+C) ' : .
OF MAINWRIT, CIVIL& | 64577 2727 38 0| 2765 26 2022 2050 65292
CRIMINAL CASES

PENDECNY INCREASE/ | * 64577 INCREASE (+715) 65292
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